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leave to introduce s Bill further to
amend the Public Debt Act, 1044.

Mr. Speaker: The question is:

“That leave be granted to in-
troduce a Bill further to amend
the Public Debt Act, 1944.”

The motion was adopted

Shri Morarji Desal: I introducet the
Bill.

12,122 hrs

APPROPRIATION (No. 4) BILL

The Deputy Minister of Finance
8hrl B, R. Bhagati: On bedaill of
Shra Morarn Desai, I beg to move}:

“That the Bill to provide for
the authorisation of appropriation
of money out of the Consolidated
Fund of India to meet the
amount spent on a service during
the financial year ended on the
31st day of March, 1956, in excess
of the amount granted for that
service and for that year, be
taken mto consideration

Mr. Speaker: There 15 no note
specially  regarding any of these
ponts, Therefore, 1 shall now put the
motion to vote.

The question 18

“That the Bill to provide fo
the authorisation of appropriation
of money out of the Consohdated
Fund of India to meet the
amount spent on 8 service duning
the financial year ended on the
31st day of March, 1956, in excess
of the amount granted for that
service and for that year, be
taken into consideration ™

The motwon was adopted
Mpr. Speaker: The question is:

“That clauses 1, 2 and 3, the
Schedule, the Enascting Formula

Clayses 1, 2 and 3,
the Enacting Formula and the Long

(Shri B. B. Bhagat):
Shy; Morar) Desal, I beg to moveg:

Appropriation
(No, $) Bill
And the long Title stand part

of the BL”

The motion was adopted.
the Scheduls,
Title were added to the Bill
Shri B. R. Bhagat: I beg to move:
“That the Bill be passed.”
Mr. Speaker: The question is :
“That the Bill be passed.”
The motion was adopted.

—

12°14 hrs.

APPROPRIATION (NO. §) BILL

The Deputy Minister of Finance
On behalf of

“That the Bill to provide for
the authorisation of appropriation
6f moneys out of the Consoli-
qated Fund of India to meet the
amounts spent on certain services
during the financial year ended
on the 3lst day of March, 1837,
in excess of the amounts grant-
ed for those services and for that
vear, be taken into considera-
tion”

Mr. Speaker: The question 1s:

“That the Bill to provide for
the authorisation of appropration
of moneys out of the Consoli-
dated Fund of India to meet the
amounts spent on certain services
during the financial year ended
on the 31st day of March, 1957,
in excess of the amounts grant-
ed for those services and for that
year, be taken into considera-
tion "

The moton was adopted.
Mr. Speaker: The question 1s:

“That clauses 1, 2 and 3, the
Schedule, the Enscting Formula

{introduced/moved  with  the recommendation of the President.
$Moved with the recommendation of the President.
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